BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
BOMBAY BENGH, CAMP AT NAGFURe

CeBo No, 577/91

The CesFeWeDe NGO STAFF

Association & Orss . eee Applicantse
V/Se

The Executive Engineer & Orse o+« Respondents.

Coram: Hon'ble Mr., Justice U,C, Srivastava,V.C.

Hon'ble Mr, M.Y. Pridlkar, Member (A).

|
CRAL, JUDGMENTSS f DATED: 9.3=82,

"Mre. ReRe Pillai for the applicant and

‘ , states that this application has become

infructucus as the impugned transfer order

has been withdrewan.

Mr. R.Darda appears for the respondents
Cﬁméf&MOr :
i the same, :

Accordingly the applicamtion is dismissed.
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